IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF OCTOBER 2025

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

IMS. NEELOFER ABIDA PERVEEN| 1301, ISUIT S COMM-10.09.2025 [DINESH JAIN  VSHARSH [9711513525 IGOYAL.HAJ04.10.2025
IDISTRICT JUDGE (COMMERCIA XTENSI [RECOVERY 990/2025 INOD KUMAR IGOYAL [RSH345@
ICOURT)-01 ON IGMAIL.CO

BLOCK, M

1S

[HAZART

'OURTS,

IDELHI

01, SUIT FORICS COMM419.09.2025 IMAHENDER  KUMAR[KAUSHLE [9873578142  |GAURASS [09.10.2025

XTENSI [RECOVERY 1030/2025 'S RITU SHARMA INDER CIATES.S|

N ISINGH INGH@G

LOCK, IMAIL.COM|

ITIS

[HAZARI

ICOURTS,

IDELHI

1301, ISUIT FOR[CS COMM-+18.07.2025 OHINDER _ KUMARSAHIB 9811449906  [SAHIBSIN [25.09.2025

[EXTENSI RECOVERY 813/2025 [VS RAJINDER PRASAD SINGH IGHo6@G

ION [MAIL.COM|

IBLOCK,

[T1S

[HAZARI

ICOURTS,

[IDELHHI

2 |SH. RAJESH KUMAR GOEL,/CENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 [SH. MANOJ KUMAR DISTRICIICENTRAL |NIL
VUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. SANJEEV KUMAR MALHOTRA,[CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

9 [SH. DEEPAK GARG, DISTRI
WUDGE, COMMERCIAL COURT-09

o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICIVIL IOMP(I)COM[21-07-2025 [DCB BANK LTD. VS/ANISH 9811452022 |ANISH_B [30-10-2025
WUDGE, COMMERCIAL COURT IM./629/202 IMOHD. IRFAN BHOLA(P) HOLA17@
5 b [YAHOO.CO|
M
i1 [SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS (COMM) S(COMM)35128-03-2025  |SHARAD KAPOORRHEA  [9917079999 |ADVRTAL [04.10.2025
ICOMMERCIAL COURT JROOM IPROPRIETOR OF M/SLUTHRA HAMBER
10 IACE ELECTRONICS VS| S@GMAIL.
[PRAMOD  TELECOM| ICOM
[PRIVATE LIMITED
ICOURT [CS (COMM) S (COMM)/87331-07-2025 JAARYA LIGHTING PVTSARVAJE (9555700013 [SARVAJEE04.10.2025
[ROOM [LTD. VS  CHISHTIET T@SKTCH
10 [LIGHT ANDKUMAR IAMBERS.C|
[ELECTRICALS ANDTHAKUR OM
RS.
ICOURT [CS (COMM) CS (COMM)/42402-04-2025 IARTHANT ISURENDE|9999993833 [SURENDE [10.10.2025
[ROOM [ELECTRICALS VSR KR| [RSUPERN
310 [ELECTROWER [TYAGI (@GMAIL.C]
[TECHNOLOGIES PVT]| OM
[LTD
ICOURT [CS (COMM) [CS (COMM)/76307-07-2025 [FUTURE FOCUSUTTAM 9990143407 |ADVUTTA [17.10.2025
[JROOM [INFOTECH PVT LTD VSKUMAR MSINGH@
310 [DC TECHNOLOGIES] IGMAIL.CO
ISOLUTION INDIA PVT] M
[LTD
| ICOURT _|MISC DJ iscDI/720202[17-09-2025  |]M/S BANWARI LAISURINDE [8585948005 [SURINDE [17.10.2025
JROOM IARORA AND SONS VSRR SINGH [RADVOCA
1310 IM/S S R FOILS AND| TE1@GMA
[HYGIENE PVT LTD [[L.COM
ICOURT [CS (COMM) °S (COMM)/99911-09-2025 [M/S VASTRAM INDIAVIKRANT (9811377679 IADVOCAT [17.10.2025
JROOM [PVT LTD VS SANJAYPJAIN [EWIDU@G|
1310 [KUMAR YADAV [MAIL.COM|
ICOURT [CS (COMM) °S (COMM)/974908-09-2025 INOD KUMARSATISH [9810934875 | 17.10.2025
JROOM [BANSAL VS SUMANKUMAR
310 IBANSAL JAIN
ICOURT [CS (COMM) S (COMM)/93319-08-2025 IGRAPESH SHAH VSANKIT 9990786641 |ANKIT.BA [27.10.2025
JROOM IMITALI GARG [BATRA TRA30@G

1310 [MAIL.COM]
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COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 1053/2025 [25/09/2025 ERO INVEST CORP| 106.10.2025
WUDGE, COMMERCIAL COURT [PVT LTD V/S ASHOK]
IKUMAR (UNKNOWN)
ko1 IOMP I COMM 898/2025 [25/09/2025 [TATA CAPITAL LTDANISH 9811452022  |JANISHBH [06.10.2025
/S NIWANSHU[BHOLA LA17@YA|
ISHARMA [HOO.COM
o1 IOMP I COMM 900/2025 [25/09/2025 [TATA CAPITAL LTDANISH (9811452022 [ANISHBH [06.10.2025
/S GIRJESH SINGH ~ [BHOLA OLA17@YA]
[HOO.COM
ho1 [CS COMM 1061/2025 [27.09.2025 IAMIT GARG V/STARUN (9871495838 [ASH.ASSO [06.10.2025
[MANOJ BUBNA VERMA ICIATES @O}
[UTLOOK.C
OM
ko1 IOMP I COMM 934/2024  [06.10.2025 IM/S TATA CAPITALJRASHIKA (997168068 ISUPPORT [09.10.2025
[LTD V/S SURENDRARANJAN (@ARVLAW|
ISINGH RATHORE CHAMBER|
IS.CO.IN
ko1 ICS COMM 1091/2025 [13.10.2025 IM/S SARDARI LAL &ANIL 9811109342  |ASETHIAD}15.10.2025
ICOMP.V/S M/S ASIANSETHI OCATE@
ICONSTRUCTION [YAHOO.CO|
ICOMPANY M
lio1 ICS COMM [1085/2025 [09.10.2025  |BISHAN SAROO! EEV [8076444374 |ADVRAJE [14.10.2025
[BHARDWAJ V/SKUMAR [EV74@GM
ISUSHIL UPAR IAIL.COM
ko1 ICS COMM [723/2025 [01.07.2025 [LAKHMI CHAN TEJOOSIDDHAN (9999369931 14.10.2025
IMAL V/S AMRISH[T BANGA
[BEDI
ko1 IOMP I COMM 988/2025 [13.10.2025 [TATA CAPITAL LTDANISH 9811452022  |JANISHBH [17.10.2025
/S BANWARI LAIBHOLA OLA17@YA]
IGARG [HOO.COM
ho1 (OMP I COMM 964/2025 [08.10.2025 [DCB BANK V/SANISH 9811452022  |ANISHBH [17.10.2025
[DHARMPAL [BHOLA LA17@YA]
[HOO.COM




COURT
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CASE TYPE

CASE NO.

OFPETITIONER NAME VSADVOCA’
10 RESPONDENT NAME E

ADVOCATE
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E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

ho1 OMP I COMM 963/2025 [08.10.2025 IDCB BANK LTD V/§ 9811452022  |ANISHBH [17.10.2025
EENA RANI MAINI  [BHOLA LA17@YA]
[HOO.COM

ho1 (OMP I COMM 930/2025 [06.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |ANISHBH [17.10.2025
[DAYA RAM [BHOLA LA17@YA]
[HOO.COM

ko1 IOMP I COMM 929/2025 [06.10.2025 [HDFC BANK LTD V/S HANISH 9811452022  |JANISHBH [17.10.2025
S LUTHRA [BHOLA OLA17@YA]
[HOO.COM

ko1 MP I COMM 1000/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |ANISHBH [17.10.2025
[MANIKA MANOCHA [BHOLA IOLA17@YA|
[HOO.COM

ko1 IOMP I COMM 1001/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |JANISHBH [17.10.2025
[KULBIR SINGH [BHOLA IOLA17@YA|
[HOO.COM

ko1 IOMP I COMM 1002/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |JANISHBH J17.10.2025
[LAKSHAY BHUTANI  [BHOLA IOLA17@YA]
[HOO.COM

13 |[SH. M.K NAGPAL, DISTRICTICENTRAL [|NIL
WUDGE, COMMERCIAL COURT

14 |SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
IWUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST ICOMMERCIAL ICS (COMM)22-07-2025 IM/S EXIM CORP INDIAADARSH (9811673672  [ABHAS.MI [26-09-2025
IDISTRICT JUDGE (COMMERCIAL 895/2023 /S ARIEN GLOBAL [TTWARI [SHRA@GA|
ICOURT)-02 MIL.COM

ICS (COMM)j12-08-2025 [APIS INDIA P LTD VSMUKUND 18285202359 [NOT l01-10-2025
895/202312 [SUPER MARCHE 37 [YADAV MENTION
13/2025 [ED




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
’ARVEEN KUMARSAMEER 944444656
ARG Vs NMRSIDANA
PHYROCHEM P LTD [ED
16 |[SH. RAGHUBIR SINGH, DISTRICTIWEST INIL
WUDGE (COMMERCIAL COURT)-03
7 [|SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
20 [SH. PULASTYA PARAMCHALA,NEW DELHI o5
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
21 [SH. BHUPESH KUMAR, DISTRICTINEW DELHI |25 IOMP (I) COMM 214 / 2025 [24.09.2025 IM/S CLIX CAPITALSH. [NOT 104.10.2025
WUDGE (COMMERCIAL COURT) SERVICES PVT. LTD./PUNEET [PROVIDED
V/S RAJ
M/S ACE EMBEDDED|
[NTENSIVE CARE|
[UNITS
[PVT. LTD.
IOMP (I) COMM  |180 / 2025 [20.08.2025 [HERO FINCORP LTD|SH. 9873347303  [14.10.2025
S SHAIKHMAYANK
MUMTAZBEN IMAHAJA
N
22 [MS. DEEPALI SHARMA, DISTRICIINEW DELHI |7 SUIT FOR[CS [21/09/24 [IDEUTSCHE BANK AG|GURVIND 9871692197 45936
WWUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/78 S. M/S VENDMARTER SURI
13/2024 [RETAILS PVT. LTD. &
IORS.
ISUIT FORICS 21/09/24 [DEUTSCHE BANK AGIGURVIND 9871692197 k45936
IRECOVERY (COMM)/78 S. M/S ENHANCER[ER SURI
l/24 ISOLUTIONS PVT. LTD.
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ROOM

CASE TYPE

CASE NO.

DATE
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ADVOCA’
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N
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OF]
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ISUIT S 27/10/24 [IDEUTSCHE BANK AGIGURVIND 9871692197 k45936
IRECOVERY (COMM)/76 S. M/S IONULE LTD.J[ER SURI
2/24 & ORS.
[SUIT FOR[CS l02/09/25 [M/S HIM CABLEWAYSSHAURYA[NOT 15936
IRECOVERY (COMM)/13 S THE DIRCETORICHAURAS|AVAILABLE
8/25 IGENERAL BORDER[IYA
[ROADS BORDE!
[ROADS
RGANISATION
IGOVERNMENT OF
[INDIA
ISUIT FORICS(COMM)/|23/08/25 IASHISH SHARMA|LOKESH (8218747879 145936
[RECOVERY 662/25 [PROP SHREE INDIAMISHRA
[TRADE VS GXPRESS
ISOLUTIONS  (INDIA)|
[PVT. LTD
ISUIT FORICS(COMM)/ [o1/09/25 MANOJ KUMAR VSAMIT 9811766971 5938
[RECOVERY 680/25 IABHAY PRINT ANDKUMAR
ISOLUTION
ISUIT FOR|CS(COMM)/[03/09/25 ISBIV SUMAN SHIV  Klg811059032 45938
[RECOVERY 687/25 TYAGI
ISUIT FOR[CS 01/09/25 ICOGOPORT PVT LTD[UDAY 9810868162 45938
[RECOVERY (COMM)/67 S SHALIA EXPORT [KUMAR
9/25
SUIT FOR[CS 470425 [VK JAIN VS NITIN PALJARCHIT [8447958168 45938
[RECOVERY (COMM)/29 ISINGH HOODA ISINGHAL
/25
ISUIT FORICS 02/06/25 [DEUTSCHE BANK AG|GURVIND (9871692197 145940
[RECOVERY (COMM)/44 S.  M/S JUPITERER SURI
l/25 [ENTERPRISES & ORS.
ISUIT FORICS 09/09/25 [DEUTSCHE BANK AGGURVIND (9871692197 45940
[RECOVERY (COMM)/70 S. M/S MDGIER SURI
7/25 ICONSULTANTS  PVT|
[LTD.
[SUIT FOR(CS b0/03/25 [SURENDER  KUMARDEEPAK |[NOT 15946
IRECOVERY (COMM)/21 S. SUBHASHAGGARW [AVAILABLE
I3/25 [BHIWANIWAL AL




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT

DATE OF]

E EMAILELECTRONIC|

ID
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ISUIT FORICS 08/07/25 ICANARA BANK VS|/KUNAL (9910200911 {45955
IRECOVERY (COMM)/51 TJENDER & ANR SHARMA
1/25
ISUIT FORICS 24/10/24 ICANARA BANK VS M/SKR_[SHAN 9810233261 45958
IRECOVERY (COMM)/87 [TANYAR FOOD [KUMAR
/24
[PETITION U/S 9OMP (D28/10/25 ISTERLITE IABHISHE (9968955329 45958
IOF ARBITRATION|(COMM)/23 [TECHNOLOGIES K
& CONCILIATION}5/25 [LIMITED VS. BHARATBHARDW
IACT ISANCHAR NIGAMAJ
[LIMITED & ANR
23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
24 [MS. ANURADHA SHUKLASOUTH 6, NEWICOMMERCIAL ICS(COMM) [10.07.2024 ISTATE BANK OF INDIAKAMLESHNIL INIL 8.10.2025
IBHARDWAJ, DISTRICT] ICOURT 25/2024 VS DHARA SINGH [KUMAR
WUDGE(COMMERCIAL COURT) IBLOCK-I ISINGH
6, NEWICOMMERCIAL ICS 08-10-2025 IACRES BUILDWELLSSHIVANI [9811722485  [SALUJA.NIj09.10.2025
ICOURT (COMM)/46 [PVT  LTD VS  [LOHIYA(P TIN6@GM
[BLOCK-I 0/2025 INTERNATIONAL N IAIL.COM
[LAND DEVELOPERS
6, NEWICOMMERCIAL _ [CS 08-10-2025  [MANASH  LIFESTYLENAGESH [9818823289 [INFO@DE [14.10.2025
ICOURT (COMM)/45 [PRIVATE LIMITED VS WAR [YANDKUM|
[BLOCK-I 9/2025 [FACES [KUMHAR((| [HAR.COM
P,
6, NEWICOMMERCIAL ICS 17-10-2025 [RAMAN KUMAR VS [DHRUV (9711240355 [OFFICE.D [18.10.2025
ICOURT (COMM)/47 ISHRI SAIGUPTA(P), [HRUVGUP
|BLOCK-I 9/2025 [ENTERTAINMENTS [TA@GMAI
[PVT LTD [L.COM
6, NEWICOMMERCIAL ICS 17-10-2025 ISATYA OM SECURITY RISHAB (8076683052 [RISHABH [18.10.2025
ICOURT (COMM)/48 S KENDRIYAKHURAN [Ho6@GMA|
[BLOCK-I 0/2025 IDYALAYA A(P), [[L.COM
ISANGATHAN
,  NEWICOMMERCIAL ICS 09-10-2025 MS TIRTH AGRO[SUDARSH |9810132015 [SUDARSH I27.10.2025
ICOURT (COMM)/46 [TECHNOLOGY AN IANBANSA
[BLOCK-I 1/2025 [PRIVATE LIMITED VS [BANSAL(P [L@UNITE
ISUBODH JINDAL), [DWORLD.
[TRADING AS JINDAL ICO.IN
JAUTO EXPORTS AND|
IANR




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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PROCESS

ISH. SANDEEP YADAV

26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH l29, NEW|COMMERCIAL ICS [25-08-2025 M/S PRECISIONPRAN 9811294972 'VPRAN [04.10.2025
WUDGE (COMMERCIAL COURT) ICOURT (COMM)/40 IABRASIVES PVT LTD [KRISHNA RISHNA
((DIGITAL)-04 [BLOCK-IT 1/2025 VS SUNITA MAGO JANA(P), (@GMAIL.C]

IOM

29, NEWICOMMERCIAL MP (I)}22-08-2025 M/S YES BANKIANANJAY [7030378800 |ASAPLEGA[28.10.2025

ICOURT (COMM)/58 [ILIMITED VS  RAMJSINGH(P), [LANDADV

IBLOCK-II 92/2025 ISINGH IOCATES@
IGMAIL.CO
M

29, NEWCOMMERCIAL MP (I)22-08-2025 M/S YES BANKIANANJAY [7030378800 |ASAPLEGA}28.10.2025

ICOURT (COMM)/58 [LIMITED VS  SINGH(P), [LANDADV

IBLOCK-IT 90/2025 [RUKHSAN BEGUM IOCATES@
IGMAIL.CO
M

29, NEWCOMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA29.10.2025

ICOURT (COMM)/61 [LTD Vs GEETASINGH(P), [LANDADV

IBLOCK-II 74/2025 VEEVAN LAL IOCATES@
IGMAIL.CO
M

29, NEWICOMMERCIAL [OMP (D}28-08-2025 [PIRAMAL FINANCEANANJAY (7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 [LTD VS MAYUR KOLI [SINGH(P), [LANDADV

IBLOCK-II 87/2025 IOCATES@
IGMAIL.CO
M

bo, NEWCOMMERCIAL _ [OMP __ (I)28-08-2025  [PIRAMAL __ FINANCEANANJAY [7030378800 |ASAPLEGA[9.10.2025

ICOURT (COMM)/61 LTD VS  ANITASINGH(P), [LANDADV

BLOCK-TI 75/2025 IGOVERDHAN IOCATES@
IGMAIL.CO
M

29, NEWICOMMERCIAL IOMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY (7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 ILTD \& VIRAJISINGH(P), ILANDADV

[BLOCK-II 80/2025 [KAMBLE CATES@
IGMAIL.CO
M

29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 [LTD VS MOHAMMED [SINGH(P), [LANDADV

[BLOCK-II [76/2025 IMOOPANTAKATH CATES@
IGMAIL.CO
M

29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA29.10.2025

ICOURT (coMM)/61 LTD VS  RAKESH[SINGH(P), ILANDADV
BLOCK-TI 77/2025 [KUMAR IOCATES@
IGMAIL.CO

M
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NUMBER ID SERVICE OF
PROCESS

29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEA 7030378800 |ASAPLEGAJ29.10.2025
OURT (COMM)/61 ILTD VS SANTOSHSSINGH(P), [LANDADV
BLOCK-II 88/2025 [HADA IOCATES@
IGMAIL.CO
M
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NEW|COMMERCIAL ICS (COMM)j15-05-2025 DAGMOHAN GUPTA VSSH. 9810017859 RISHI@U [15-10-2025
IDISTRICT JUDGE(COMMERCIAL| ICOURT K53/2025 [REEFIBE LIFETECH [SHARVAN INITEDAN
ICOURT) [BLOCK-IT [BANSAL [DUNITED.
ICOM

o, NEWICOMMERCIAL ICS (COMM)08-04-2025 [UBI Vs RAMANJITENDR (9810197626  JITENDRA[25-10-2025

ICOURT 195/2023 [KUMAR IA GARG GARGADV
[BLOCK-II (@GMAIL.C]
OM
o, NEWICOMMERCIAL ICS (COMM)i22-09-2025 [UBI Vs DINESHALKA 9711343590  [NOT [25-10-2025
ICOURT ls2/2025 IKUMAR SHARMA IMISHRA IGIVEN
IBLOCK-IT
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [SH. LALIT KUMAR [SOUTH- 14 ICOMMERCIAL ICS/COMM/ [20.09.2024 VIKAS PUBLICATIONNAVEEN (9843372972 [NAVEENT [18.10.2025
ILD. DJ COMM-02, DJ-COMM-2,[EAST ISUIT 3698/24 [HOUSE  VS.  M/SKUMAR RIPATHI3
AKET COURTS, NEW DELHI. IANJANEYA BANK[TRIPATHI 1012@GMA]|
[HOUSE [L.COM
130 [SH. VRINDA KUMARI [SOUTH- INIL

[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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131 [MS. ANU GROVER BALIGA [SOUTH-EAST ICOMMERCIAL ICS 08-10-2025 [DEEPAK JAIN VS [MANI 9811042284
ISUIT (COMM)/81 [KADIMI TOOLBHADRA [DRAJAIN
2/2025 IMANUFACTURING JAIN(P), (@GMAIL.C]
[PVT LTD OM
[EXECUTION [EXECUTIO [09-10-2025 IMADHU GUPTA VS [CHERRY [9212696986 [[MRAN.HR|-
PETITION IN DAMMU ANDGUPTA(P), [LN@GMAI
(COMM)/34 IKASHMIR BANK| IL.COM
9/2025 [LIMITED
ICOMMERCIAL ICS 09-10-2025 IMOHAMMAD AMJADNOT INOT INOT -
ISUIT (COMM)/82 [THAKUR VS [PROVIDE [PROVIDED  [PROVIDE
l5/2025 IMICROSOFT MR BILLD D
IGATES AND ORS
ICOMMERCIAL ICS [13-10-2025 BENTLEY SYSTEMS[RAHUL  [9910044787 |RAHUL.BE|-
ISUIT (COMM)/83 [NC AND ANR VS&QRUAR( [RUAR@BE
1/2025 ISUBHASH CHANDERP), [RUAR.CO
MITTAL M
ICOMMERCIAL ICS 14-10-2025 RCPL LOGISTICSGAURAV (9833947824 |ADVGAUR |-
ISUIT (COMM)/83 [PRIVATE LIMITED VS [PURI(P), AVPURI@
9/2025 [RKRM IGMAIL.CO
INTERNATIONAL M
[PRODUCTS PRIVATE|
[LIMITED
MISC. MISC 16-10-2025 IGANESH CHANDRAANKIT 7870060007 |ADV.VATS |-
IAPPLICATION IDJ/1124/20 IMATHUR VS  M/SKUMAR ANKIT@G
25 [BIHANI 'ATS(P), [MAIL.COM|
IMANUFACTURING
ICOMPANY PVT LTD
[COMMERCIAL _ [CS [16-10-2025 _ |M/S IMPERIA DECORNIKHIL [9599083327 |IMPERIADJ-
ISUIT (COMM)/84 [INDUSTRIES VS SHI%UMAR(P [ECORLEG
8/2025 [KUMAR (PROPRIETO IAL@GMAI
F SHREE SHYAM| [L.COM
ISTEEL AND|
IACCESSORIES)
ICOMMERCIAL ICS 16-10-2025 IADOBE JAARSHIA 9910044787 [INFO@BE |-
ISUIT (COMM)/84 [INCORPORATED ANDBEHL(P), [RUAR.CO
9/2025 JANR VS NITIN VIJAY| M
IAND ORS
[EXECUTION [EXCOMM -18-10-2025 IAADHAR HOUSINGSATVIK  |9911225335  [SATVIKBA |-
[PETITION IAWARD BY] [FINANCE LIMITED VS [BAJAJ(P), JAJ@SUPH]
IARB [MR ASHOK KUMAI [RNOVALE
ICOMM/86/ VHA AND ANR IGAL.COM
2025
[COMMERCIAL ICS [27-10-2025 SH MANMOHANRAM 9999678001  [S.R.M.LEG |-
ISUIT (COMM)/86 ISINGH BHAGNIHAL [MOHAN IALLAWFIR]
I5/2025 VS SH RAJENDRASINGH(P), M@GMAIL|
ISINGH L.COM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

[COMMERCIAL ICS [27-10-2025 M/S ARAVALAISHUBHA (9871177024 NFO.SSLE]
ISUIT (COMM)/86 [PRINTERS ANDINKAR(P), IGALPART
/2025 [PUBLISHERS PVT LTD INERS@G
VS M/S RAGHAYV| [MAIL.COM|
[ENTERPRISES
[COMMERCIAL ICS I30-10-2025 M/S ACERAJAT 9911036464  [RAJATVAT}--
ISUIT (COMM)/87 [NTERNATIONAL INC [VATS(P), IS02WORK
l3/2025 VS M/S RG AND SONS| (@GMAIL.C|
IAND ORS IOM
[EXECUTION [EXCOMM -31-10-2025 [KOTAK MAHINDRAKUSHAL (7009793548 [RISHABH. |-
[PETITION IAWARD BY] IPRIME LTD VS MOHDKUMAR(P [ERUDITEL|
IARB [[SLAM AND ANR ) [EGAL@GM|
lcoMM/89/ JAIL.cOM
2025
ICOMMERCIAL ICS 29-08-2025 [KOTAK MAHINDRAKUSHAL (9958724670 [KUSHAL.Kf--
ISUIT (COMM)/69 [PRIME LTD VS |[KUMAR(P [UMAR@E
9/2025 SHUBHAM N [RUDITELE]
ICHAUDHARY IGAL.ASTA
BORROWER) AND|
IANR
[EXECUTION [EXCOMM -29-08-2025 [KOTAK MAHINDRADEEPJYO (9811997661  [DEEPJYOT}--
[PETITION IAWARD BY] [BANK LTD VS MOHD[T |SINGH@Y|
IARB IASIF ISINGH(P), AHOO.CO
lcoMM/67/2 M
025
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- ] ICS (COMM) [705/2025 [01.09.2025 [M/S KRISHAN KAR PIN 9625323394  [VIPINYAD [27.10.2025
07, SOUTH EAST DISTRICT, [EAST [ILLP VS M/S PUNJABIYADAV AV3@GMA|
[BY NATURE [[L.COM
ICS (COMM) 1385/2025 [05.05.2025 IABB INDIA VSROHIT 9891483988 |RSHUKLA.[29.10.2025
[ENGINEERING SHUKLA IACTLEGAY
[PROJECT (@GMAIL.C]
OM
ICS (COMM) I550/2025 |07.07.2025 IMADURA COATS VSSANDEEP [9810394594 |SANDEEP [15.10.2025
[KAMALDEEP ISHNU ISHNU20
108@GMAI
[L.COM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM) I371/2025  |01.05.2025 IAMBHA ELECTRICALSNITIN 9999650755 17.10.2025
S M/S SAINIJAIN OMPANY
[BROTHERS (@GMAIL.C]
OM
ICS (COMM) U85/2022  [23.05.2022 [S.K.GHOSH VSSEEMA  [9818296378 [SEEMASH [17.10.2025
[HINDON CHEMICALS {SHARMA ARMA74@
IGMAIL.CO
M
ICS (COMM) 682/2025 [21.08.2025 M/S PRAKRITIKIABHINAV [9810196968 |[ADV.ABHI [28.10.2025
ISAMVARDHAN PVIIGARG INAVGARG
[LTD Vs MANISH| (@GMAIL.C]
[LUNIA OM
ICS (COMM) 757/2025 19.09.2025 BANK OF BARODA VSKUMAR [9718909886 |ADV.VISH [29.10.2025
[SURAJ KR MAUNI [VISHVAJE] 'AJEET@
[ET IGMAIL.CO
M
ICS (COMM) 726/2025 [10.09.2025 M/S PRAKRITIKIABHINAV (9810196968 |ADV.ABHI [18.10.2025
SAMVARDHAN PVT|IGARG INAVGARG
[LTD VS BELU DEVI (@GMAIL.C]
OM
ICS (COMM) lu78/2023 [18.05.2023 M/S ARUNARVIND (9810308483 |ARVIND.D [10.11.2025
[NDUSTRIES VSDHINGRA| [HINGRA.A
[HUAWAEU [DVOCATE
[TELECOMMUNICATIO (@GMAIL.C]
[NS INDIA CO. PVT LTD,| OM
ICS (COMM) 752/2025 [18.09.2025 [RAKESH JAINA VS M/SAKSHAY (9968305242 [ADV.DHA [07.11.2025
[INT SOLUTIONS &DHAWAN 'AN18@G|
IORS. [MAIL.COM]
ICS (COMM) 818/2025 [09.10.2025 [UNION BANK OFAKHIL 9811085046  |GUPTA26 [01.11.2025
[[INDIA VS MS ZAHIDA |GUPTA @YAHOO.
ICO.IN
ICS (COMM) 817/2025 [09.10.2025 [UNION BANK  OFAKHIL 0811085046 |GUPTA26 [01.11.2025
[NDIA VS MANOJIGUPTA (@YAHOO.
IARORA ICO.IN
ICS (COMM) 13876/2024 [22.11.2024 SURENDER KUM RAMOD (9871724396 [CHAUHAN|01.11.2025
IGOEL VS M/S FABSINGH [PRAMODS
[ENGINEERING PVT) 33@GMAI
[LTD [L.COM




COURT
ROOM

CASE TYPE

CASE NO.

OFPETITIONER NAME VSADVOCAT ADVOCATE
10 RESPONDENT NAME E

MOBILE
NUMBER

ADVOCAT
E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE OF
PROCESS

ICS (COMM) kU65/2025 [29.05.2025 ICHANDAN KUMARJDAYANAN|9971057511 IADVDNPA [10.11.2025
ICHAUDHARY VSD INDEY@G
IALPHA SHOPE & ANR. [PANDEY IMAIL.COM]
ICS (COMM) 843/2025 [15.10.2025 SAMKAN PRODUCTSSHIVANK [9793155553  |JADVSHIVAi4.11.2025
[PVT LTD VS INSPACEAR INKURSHU
[INTERIORS PVT LTD [SHUKLA [KLA@GMA|
[[L.COM
ICS (COMM) 193/2025 [10.03.2025 ICARGOPEOPLE SH J S9811765540 PSARORA. [29.10.2025
[LOGISTICS &ARORA 58 @GMAI
SHIPPING VS MR| [L.COM
ISATISH KUMAR
ICS (COMM) I550/2025 |07.07.2025 IMADURA COATS PVTMR. 9810394594 [SANDEEP [14.11.2025
[LTD. VS KAMALDEEPSANDEEP [VISHNU20|
[PROPRIETOR OF M/SVISHNU 8@GMIL.
[MUSKAN ICOM
[ENTERPRISES
ICS (COMM) 845/2025 [16.10.2025 SHALEEN  VIRMANIAAYUSHI (9818455784 [AAYUSHI [18.11.2025
[KARNIK VS RAJEEVS. @GACHA
ISETH [KHAZANC]| [MBERS.CO|
[HI M
ICS (COMM) 66/2025 23.01.2025 ISIPAHI SINGH VS ETAYOGRAJ (9811132049 [ADVOCAT [14.11.2025
[ENGINEERING IGULLAIY [EYOGRAJ.
A IGULLAIYA|
IASSOCIAT @GMAIL.C]
[ES OM
ICS (COMM) 842/2025 [15.10.2025 M/S JAINSONSSH 18860301018  |ASSOCIAT [15.11.2025
[DEPARTMENTAL INAVEEN [ESNPLAW
ISTORE VS M/S AXARO[LOHIA (@GMAIL.C]
[ENTERTAINMENT PVT] M
[LTD.
ICS (COMM) [704/2025 [01.09.2025 [THETA INVESTMENTSSH 9582483990 [SSALEGALJ15.11.2025
[PVT LTD VS WILSONSUSHIL L09@GMAI
[ENGINEERING ISHUKLA [L.COM
ORKS AND ORS
ICS (COMM) 13939/2025 [13.12.2024 [PETROPOL INDIA LTD|VIKAS 19990008499 TKASSHA |28.11.2025
S AGRANTE REALITYSHARMA RMALAW
[LTD. FFICES@
IGMAIL.CO
M
ICS (COMM) I575/2025  [12.07.2025 ISTATE BANK OF INDIAVIPIN 9868523230 |ADVRNAR [21.11.2025
'S SUBRAN SINGH [YADAV AYAN@G
[MAIL.COM|




DISTRICT COURT

CASE TYPE CASENO. DATE

REGISTRATIO RESPONDENT NAME E
N

16.10.2025

OFPETITIONER NAME VSADVOCA’

ADVOCATE
MOBILE
NUMBER

ISAMAREN|9999114922
IDRA
[KUMAR

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

[SAMAREN [19.11.2025

ICOURT)

35 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 209/2025 [24-07-2025 M/S CMG BIOTECHI?NUJ 7503380065 |ADVOCAT [08-10-2025
WUDGE (COMMERCIAL COURT) IPVT. LTD. V/S M/SKUMAR [E.ANUJ@(
[MATINS HEALTH| IONSULTA
ICARE INT.COM
lo1 ICS COMM 265/2025 [16-09-2025 [M/S SHIV  SHAKTISANJEEV (9810066196 [RAJIV@DSho-10-2025
[TRADERS V/S SOUTHKUMAR [LAWOFFI(
[INDIAN BANKISHARMA [ES.IN
[LIMITED
101 ICS COMM 158/2024 [18-05-2024 IAYAAN FINSERVEABHISHE 9811074290 |ADVICAELJ14-10-2025
INDIA PVT. LTD. V/SK KUMAR AW2@GM
[LANCER TRADING| IAIL.COM
ICOMPANY
101 ICS COMM 267/2025  [19-09-2025 IM/S DOT PRORENTRAUSHAN(8750877805 [THEVIRTUJ15-10-2025
[FARMIN PVT. LTD. V/SKUMAR ALLAWYE
[PRAVEEN SHARMA [RS@GMAI
[L.COM
101 ICS (COMM) 231/2025  [13-08-2025 M/S CHEMSYNTH[R. CJo868118015 [RETITWARIJ16-10-2025
[DRUGS ANDTTWARI ADV@GM
[PHARMACEUTICALS IAIL.COM

/S M/S  JAYWIN|
[REMEDIES PVT. LTD.

101 [CS COMM 207/2025  [22-07-2025 VINOD WASAN V/SN. K|9810215264 |[NAVEENK [17-10-2025
IM/S DTWELVE SPACESGOYAL IGOYAL@Y
[PVT. LTD. IAHOO.CO
M
101 ICS (COMM) 254/2024  [03-09-2024 ISHIVA ASPHALTICPARVEEN (9711615956 18-10-2025

[PRODUCTS PVT. LTD.SINGHAL
/S DEBATOSH ROY

101 ICS COMM 282/2025 [08-10-2025 M/S ONEHPLUSB. M} IMANOJLA [26-10-2025
[HEALTHCARE PVT[SINGH 16@GMA|
ILTD. v/S M/SRANA lIL.COM

ICARDIAC CARE &
ALLIED HEALTH PVT,

[LTD.
138 [SH. GORAKH NATH PANDEY,NORTH- lo1, NEWICS (COMM) 109/2025 [12-08-2025 YOY BATH FITTINGS| 5USHYAN9013173324 BHARGAV j06-10-2025
IDISTRICT JUDGE (COMMERCIAL)-[EAST [BUILDIN S MAA KALIT IALEGAL@

o1 IG KKD [EMPORIUM [BHARGAV| IGMAIL.CO
A M




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

I--DO---- [CS (COMM) 118/2025 [25-09-2025 ISARASWATI IDEVESH [9999814755 [DEVESH.A08-10-2025
ICHAUDHARI VS BABAPRATAP [DV@GMAI
ICYLINDER TESTSINGH [L.COM
[HOUSE & ORS.
|--DO---- |OMP (I) (COMM) [16/2025 03-09-2025 [PIRAMAL FINANACEANANJAY 7030378800 [SINGH.AN [08-10-2025
[LIMITED ISINGH ANJAY@G
[VS SANDEEP KUMAR [MAIL.COM|
|--DO---- [CS (COMM) 117/2025 18-09-2025 BIMLESH VS INDIAAJEET 9718299477 FFICE@AJ08-10-2025
[FIRST LIFE)YADAV & [YALEGAL.]|
[NSURANCE COM.ASSOCIAT N
[LTD. [ES
|--DO---- |CS (COMM) 119/2025 04-10-2025 BANK OF BARODA VS[UMESH [9910568669 |ADVUMES j08-10-2025
[SUDHIR SINGH OSHI [HJOSHI@
IGMAIL.CO
M
I--DO---- |CS (COMM) 29/2025 14-10-2025
|--DO---- |CS (COMM) 120/2025 [08-10-2025 [INDIAN FAB VSSIDDHAN 9999369931  [SIDDHAN [28-10-2025
IMOHD. ARHAN [T BANGA [TBANGAO
4 @GMAIL.
ICOM
[—-DO-— [CS (COMM) [(25/2025 [25-10-2025 _ [STANDARD TRADERS |GULSHAN[9891150888, [GULSHAN [28-10-2025
S REEKOMEDSHARMA (8076955090 [SHARMA1
[HEALTHCARE  AND)| l974@GMA
ISURGICAL PRODUCTS [[L.COM
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA [NIL
WUDGE, COMMERCIAL COURT-01




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
[MS. KIRAN BANSAL, DISTRIC [COMMERCIAL ICS COMM05-06-2025 'TATE BANK OF INDIAIGOPAL 9810210832 . 104.10.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 1378/2025 'S SHIV PRASAD PROPICHAND (@SBI.CO.I
OF R S SURGICALSHARMA N
ORKS

[ROOM [COMMERCIAL ICS COMMi25-08-2025 [UNION BANK  OFKAMALJI (9890410729 [KAMALJIT|08.10.2025

INO 208 [CIVIL I520/2025 [NDIA VS MOHITT SINGH| SINGHRA
[SOORMA PROPRANOT NOT@GM
ISHALIMAR JOD IAIL.COM

ROOM  [COMMERCIAL ICS COMM]j29-08-2025 'ANDANA BANSAL VSSANTANU 9810688245 [SANTANU [15.10.2005

INO 208 [CIVIL I525/2025 [BOOKING JIN]] UNG [KANUNGO|
[PRIVATE LIMITED 0 ADV@GM
IAIL.COM

JROOM [COMMERCIAL ICS COMM|19-09-2025 [PUNJAB NATIONALJPARAS 9810600656 |[PARASAG [15.10.2005

INO 208 [CIVIL I565/2025 BANK VS BISHANAGGARW IGARWALA
ISWAROOP AL [DV@GMAI
IL.COM

JROOM ICOMMERCIAL ICS COMM]|22-09-2025 IMITTAL FABRICS PVIKAMAL (9560570576 [MAILKAM [15.10.2005
INO 208  [CIVIL I569/2025 [LTD VS ROHIT JAIN  |GARG ALGARG@
IGMAIL.CO
M

[ROOM ICOMMERCIAL ICS COMM]|10-09-2025 AZHAR AHMED VSHARMES 9871070666  |ADVNITIN J17.10.2025

INO 208  [CIVIL 554/2025 IRAMESH SHARMA  [H KUMAR| [KRVERMA
@GMAIL.C]
M
[41 [SH. SANJAY SHARMA-II, DISTRICTB03,  NEW[S ICS(COMM) 06.10.2025  |RAHISUDDIN VSMUHAM [9810405873  [UVAISH61 [09.10.2025
WUDGE, COMMERCIAL COURT ICOURT COMME [584/2025 IABDUL MANNAN IMAD ARIF| (@GMAIL.C]
BUILDING, [RCIAL) OM
IKKD/DELHI
1303, NEWI[CS ICS(COMM) 04.10.2025 ISUKHDEEP VSSANDHYA (9873822121  [AGGARWA|09.10.2025
ICOURT COMME [579/2025 ISANDEEP IGUPTA [LSANDHY
[BUILDING, [RCIAL) A31@GMA
[KKD/DELHI [[L.COM
Bo3, NEW[CS Ics(coMm) 08.10.2025  |RAHIMUDDIN VSMUHAM 9810405873 [UVAISH61 [09.10.2025
ICOURT COMME [|586/2025 [KAMNA AD ARIF| @GMAIL.C]
[BUILDING, [RCIAL) M
[KKD/DELHI
1303, NEW[CS ICS(COMM) 08.10.2025 BANK OF BARODA VS[UMESH [9910568669 |ADVUMES |09.10.2025
ICOURT COMME [587/2025 [SIKHA JOSHI [HIOSHI@
[BUILDING, [RCIAL) IGMAIL.CO

I[KKD/DELHI M




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

1303, S ICS(COMM) 29.08.2024 IM/S SK ENGINEERINGISOBAN (9548714568 [SOBANAD [14.10.2025
OURT COMME W50/2024 S M/S NIPUNFSINGH @GMAIL,
BUILDING, [RCIAL) IAPPLIANCES [RAWAT ICOM
[KKD/DELHI
Bo3, NEWCS ICS(COMM) l13.05.2025 IM/S SURESHBHARAT [9268300000 [BHARAT.GJi4.10.2025
ICOURT COMME [304/2025 IAPPARELS VS SONIA [PRAKASH [UPTARKC
[BUILDING, [RCIAL) A@GMAIL,
[KKD/DELHI ICOM
1303, NEW[CS ICS(COMMo [11.09.2025 [KAPIL GUPTA VS M/SSADDAM (9650016442 [SADDAMH|14.10.2025
ICOURT COMME [556/2025 IGURU CONTRACTOR  [HUSSAIN [USSAIN96
[BUILDING, [RCIAL) 54@GMIL.
IKKD/DELHI ICOM
1303, NEW[CS ICS(COMM) 14.03.2024 ELOCITY [YOUGEND|9971055101  [MRINAL@ [14.10.2025
ICOURT COMME [174/2024 [ENGINEERING VS M/S[ER SINGH [MHVLEGA|
[BUILDING, [RCIAL) MAHESH WINDING [L.CO.IN
IKKD/DELHI
1303, NEWCS ICS(COMM) 04.10.2025 [SUKHDEEP VS|SANDHA [9873822121 [AGGARWA}18.10.2025
ICOURT COMME [579/2025 SANDEEP YA GUPTA [LSANDHY
[BUILDING, [RCIAL) A31@GMA
IKKD/DELHI [[L.COM
Bo3, NEW[CS ICS(COMM) [17.04.2025 IMADHAV COTEX VSNEERAJ [9810061735 |V4LEGALAB0.10.2025
ICOURT COMME |235/2025 [BAMAN IKUMAR ID@YAHO
BUILDING, [RCIAL) 10.COM
[KKD/DELHI
lhz [SH. PAWAN KUMAR MATTO DJSHAHDARA [NIL
I(COMM-o04)
43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

44 [SH.DEVENDER KUMAR JANGALA [NORTH-
WEST

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

146 [SH. RAKESH KUMAR-II, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

K¥8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 32
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